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Copy of order dated 26.03.2001 passed in MA No, 48/2001
in D.a. 63/2001. - s

\
¢ Doorbeen, Singh & #nr . Vs.  Union of India & Ors.

Date’ of order s

Qrk } . 26.0302001a T . A ) S - ‘ _ R

\\///ﬁk.'Y.K.Sharma, gounsel fof'applicants.

- Heard.

Both the applicants are §imilarly placed and aggrieved
of same action of the redpondents and are Seeking a same
relief, therefore, they -are permitted to join in one U.A,

. - The M.A. is , thérefora, acce?ted and disposed of
accordingly.
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